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The Minister of State In the Mini.· 
Uy of Finance (Shri B. R. Bhapt): 
(a) No. 

(b) The bank has paid or provided 
for the payment of a sum of Rs. 102.98 
'lakhs to the depositors, against deposit 
liabilitiel< 01 the order of Rs. 2.10 

Icrores, and has, in addition, made pre~ 
ferential payment. and payments to 
the secured cred i tors to the extent ot 
Rs. 22.35 lakhs. 

(c) The assets which are still to be 
recovered are mainly in the form of 
decreed debts and execution proceed-
ings for the recovery of the amounts 
in question necessarily take time. 
Efforts are, however, being made 1.0 
realise the assets, to the extent 
possible. 

Wvrk.ing Girls' Hostel, New Delhi 

.1Z64. Shrl P. C. Borooab: Will the 
Minister of Works, Houslnc and Urban 
Development be pleased to state: 

(a) whether Government's attention 
bas been drawn to the reported resort 
to satyagraha by a working girl, an 
Inmate of the Working Girls' Hostel, 
Curzon Road, New Delhi protesting 
against mismanagement in the hostel; 

(b) if so, whether inquiries have 
been made into the affairs of the hos-
tel; and 

(c) the result thereof? 
The Minister of Works, Housln&, and 

'Urban Development (Shrl Mehr Chand 
Khanna): (a) to (c). Attention of the 
Hon'ble Member is drawn to the state-
ment 'made by me in the Lok Sabha 
.on the 6th April, 1966, while replying 
to the debate on the Demands for 
-Grants relating to the Ministry of 
Works, Housing and Urban DevelOp-
ment. 

Rural EleetrtllcaUon 
.1W. Shrl Kaml Sinrbjl: 

Dr. L. M. Slnghvi: 
Shrt J .... vant Mehta: 
Shrl BrIJ Raj Slnl'h: 

Will the Minister of IrrIratloa and 
'Power be pleased to state: 

(a) whether it is a fact that Gov-
",rnmen! had assured that by to'>e end 

of 1969, the All-India figure of rural 
electrification would be 20 per cent 
and if so, how it is proposed to achieve 
this; 

(b) whether it is also a fact that in 
the year 1966-67, no financial provi-
sion has been made fOr rural electri-
fication crash programme for each 
State over and above the Plan provi_ 
sion; 

(c) whether it is also a fact that 
most of the States in India have 
achieved a much greater percentllge 
of rural electrification than the State 
at Rajasthan; and 

(d) if so, the steps to be taken to 
bring Rajasthan at par with other 
States? 

The Minister of Irrigation lind 
Power (8br; Fakhruddln Ahmed): (a) 
During the Irrigation and Power 
Seminar held in October, 1964, a tar-
get Was set for achieving electrifica-
tion of one lakh villages by October, 
1969, the birth centenary of Mahatma 
Gandhi, whiCh was also reiterated in 
the conference of State Irrigation and 
Power Ministers held in November, 
1965. This will mean electrification of 
approxi'mately 17.5 per cent village! in 
the country. In accordance with the 
above conclusions the State authorities 
have been advised to take a number of 
steps, as recommended in the Seminar, 
for expeditious achievement in rural 
ele~iftc8tion. Most ot the State! 
havl already initiated action :H1 tho:;e 
9uggestion~. 

(b) The rural electrification crash 
programme was introduced during the 
years 1964-65 and 1965-66 in order to 
bring about rapid increase in food ;>ro-
duction by energisation of pumpsets 
and also provide additional funds to 
the States. During the Fourth Plan, 
this objectiVe is planned to be achiev-
ed by laying emphasis on the energi-
sation of pumpsets as a part of the 
normal programme of rural electrifica-
tion. Rural electrification programme 
.... iIl henceforth be draWn up with a 
bias towards agricultural production. 
During the year 1966-67, a Plan pro-
vision of Rs. « crores has been made 
for rural electri1lcation, as against the 
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total provision (including that for 
.crash programme) of Rs. 30.00 crores 
<luring 1965·66. 

(.) Yes. Rural c1ectrificatio;1 in 
Rajasthan by the end of the Third 
'Five Year Plan is expected to be of 
the order~f 4 per cent as agajnst the 
AJJ-India~gure of 9.6 per cent. 

(d) Th. Fourth Plan. has not yet 
been finalised. However, the tenta· 
tive target for Rajasthan during '.he 
Fourth Plan has been fixed as 7,000 
villages which will help Rajasthan to 
come at par with other States. Ad· 
vance planning for procuring neces-
sary materials have been done by the 
Board and partial order therefor have 
also been placed. Suitable organisa-
tional set up has also been built up to 
cOP<' with the increased tempo of 
work. 

Power Shonare In Slates 

~1264i. Shri P. Venkatasubbalah: 
Shri Yasbpal Slnrh: 
Shri Hukam ChaDd 

Kachhavaiy.: 
Shn P. L. Burupal: 
ShrimaU Tarkesbwari SIDha: 
Shrlmatl Sarda MakerJee: 
Shrl Ravln'ra Varma: 
Shrl R. S. PaDdey 
Shr! Thirumala Rao: 

Will the Minister or IrrlrattoD aDd 
Power be pleased to state: 

(a) the State. where acute power 
shortage is still being felt; 

(b) the monthl), consumption of 
energy in these States during 1965 and 
how much of it was less durlnll the 
period from October to December. 
1965 as compared with earlier months; 

(c) the monthly consumption of 
.ener,y in these States from January 
to March, 1966; and 

(d) the step. taken to meet the 
shortage? 

The Minister of IrrlcaUoD aDd 
Power (Shrl Fakhraddl., Ahmed): 
(a) The State. where acute power 
shortage is still bein, felt are Punjab, 
Rajasthan, Chambal Service Area of 

Madhya Pradesh, Madra., Kerala, 
Andhra Pradesh and Onsaa. 

(b) and (c). A statement giving ,he 
figures of monthly power consumption 
in the States of Madras and Punjab 
during 1965 and during the period 
January-March, 1966 is given in Anne· 
xure I, laid on the Table of the 
House. [Placed in Library. See No. 
LT-6116 (il /66]. 

The power consU'mption in respect of 
Andhra Pradesh, Rajasthan, Madh,.a 
Pradesh, Orissa and Kerala is bein, 
collected and will be laid on the Table 
of the House 85 soon as possible. 

(d) A statement giving the steps 
taken to meet power shortage in vari· 
OUs States is appended in Annexure 
II, laid on the Table of the House. 
[Placed in Library. See No. LT-6118 
(ii) /66]. 

Price of Gold 

°1211. Shri llha.rwat JIIa Aaa4: 
SbrI M. L. D ....... : 
Shrl S. C. Sa ..... ta: 
Shri Subodh Hauda: 
Shrlmatl Savltrl NIram: 
Shri P. C. Borooail: 
Shri Klndar 1.&1: 
Shrl Vi!lhwa Nath Pandey: 

Will the Minister of FlnaDce be 
pleased to state: 

(a) whether the Soviet Union have 
suggested a world-wide increase in the 
price of gold as a means of providinll 
more liquid money for investment In 
developing countries; 

(b) whether Government have consi. 
dered this proposal; and 

(C) if so, what is their reaction? 

The MIDlster or Finance (Shrl 
Saehlndra Chaudhurl): (a) In a meet-
ing of the UNCTAD Committee on 
Invisibl('s and Financing Related to 
Trade, the USSR Delegate ad_ted 
8n increase in the priCe at gold .. 

(b) and (c). Government's view ha. 
been that a rise in the price of 1I0ld 
will benefit only a few countries which 
have substantial gold production or 
sub.tantial omciaI reserves of gold. 




